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SEPARATE. Paging, ig: given, to, this;. part, in order that it may be filed as a separate. compil^th)#

PART VIII
Sale Notices of the Forest Department

TENDER NOTICE
Sealed tenders are invited for sale of the following coupe and other leaae o£Uda£agiri Division fe. the year

1945>4fl_

Serial No. Divisional 
lot No.

Period of 
lease. •

Locality and 
Range.

Name arid descrip
tion of produce.

Eor particulars see tho 
Statement below.

Up to 31st Decem
ber 1940.

1 12 Ranipathar Selec
tion Coupe No. 4 
inPhulbani 
RaDge.

G. Uda y a g i r i 
Range.

850 Sal, eto., trees

Up to 31st August 
1946.

A Tamarind fruits2 17%

Statement showing the details of trees marked in Selection Coupe No. 4.

Number and description of marked trees in diameter class

28' and 
over

24' to 
under 28'

20# to 
under 24'

16' to 
undor 20'

12' to 
under 16'

Total RemarksSpecies.

D.D. N. D. N.N.D.N.D.N.D.N.

The512 22 630386 nearest 
Ghat in the 
Mahanadi river 
is Harabhanga 
in Boud State 
which 
within 17 miles 
from Rani
pathar.

1174344211Sal 670432059 3 • •Piasal
Sissu
Mundumundi 
Bandhan 
Saha jo 

N Mohulo 
Dhow 
Jam
Miscellaneous

• • 11 • •
12 174615 • •
16aii2 • •• •• ••
0141 lies1 13518
8241 3465121 • •• •

10 542136 • •• • 211 • ♦• t• •• •• •• • 21 1 51112 • •
• t# •

803 26 77569 6141575652924Total # •
fill.. JWJ.I-I "I ! -TSM/iI. V* .‘L («» »'I 1 *-i "i Mi'iyr * • > ii-J U" ■i'JisCn
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104 PART VIIITHE ORISSA GAZETTE, NOVEMBER 13, 1915
-------- --------------- ~~ m nu District Forest Offioer) and >(1) Tenders should bo addressed to the undersigned by name (D. JN. Dhouanu yt ’

superscribed at the top left hand cornor as “ Tender for sale of coupe . . a Treasury receipted ehalan.
(2) Each tender must be accompanied with an earnest money deposi o • . successful tenderers will be

Such chalans from the unsuccessful tenderers will be refunded to them w i thera.
adjusted towards the part of the first instalment of the coupes concernc a before 12 noon of the 15th Deoember

(3) Tenders should reach tho District Foruit Officer, Udayagiri Dxvisi , ^ ^ on the 8ame day.
1945 and will be opened by the District Forest1 Officer in his office a 0f tender, deposit in the Post Office

(4) The successful tenderer shall within 10 days of intimation o a P «xed bv the District Forest Officer at Ins
Savings Bank 10 to 25 per cent of the tendered amount as security, as ngreemont and pay the first instalment,
discretion, for tho due fulfilment of the contract, execute the ne oontract and forfeiture of the earnest
Failure to comply with these conditions will entail in the cancellation of the contra

to the sale now in force and may como into force hereafter. - , i ge 0f tbe period of contract will be forfeited
(6) All produce remaining unremoved from the leased area after the close P

to Government and the contractor will have no claim to sue pr ■ ept or refuse the highest or any tender
(7) The District Forest Officer, Udayagiri Division, reserves right to P 

without assigning any reason thereof.
Phulbaui
The 9th November 1945

?

D. N. CHOUDHURY 
District Forest Officer, Udayagiri Division
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